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THE· MINISTER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA CHAR AN 
SHUKLA) : (a) and (c). Government 
have no such proposal. 
(b) Does not arise. 
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Misuse of DIplomatic Bag 

5011. SHRI BENI SHANKER 
SHARMA; Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether it is a fact that Mr. 
I9.bal. an accused in the Chandigarh Spy 
RlDg case, has stated in his statement 
that he used to get his letters from 
. J»akistan via Pakistan Embassy; 




